NATIONAL COMPAN Y LAW TRIBUNAL
HYDERABAD BENCH }%

PRESENT: HON’BLE SHRI RATAKONDA MURALI- MEMBER JUDICIAL

HON’BLE SHRI NARENDER KUMAR BHOLA- MEMBER TECHNICAL

NAME OF THE PETITIONER(S)

NAME OF THE RESPONDENT(S)

UNDER SECTION 9 of IBC

Counsel for Petitioner(s):

Name of the Counsel(s)

Designation E-mail & Telephone No. I Signature

Counsel for Respondent(s):

Name of the Counsel(s) Designation E-mail & Telephone No. Signature
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= ORDER

No representation for either side. Reply/ counter is not filed till

date. Time is extended, as last chance. List the matter on 08.04.2020.
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